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PART IV
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI
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feee, 31 A, 1999
. | Th. 13( 3 )/99-T. ©./ 106, — IR, et =t et 31 71, 1999 i firett s1gmfa % wv= faum g gr

it frefafes sfufeg & e % goad weim fEa s § —

fafwam (der 2) sifufem, 1999
(feeett sifufam d=m 6, 1999)
e, 31 7, 1999
(Tt TS &= foeett =t faum 9w g e wfE)

srfufraa-

TH 1999-2000 | Haferd T4l & Qg Ui et e feeet! v it wfa fifa | Wﬁﬁmmﬁﬁmw S afa
=1 fafrrem 0 & fou fade=s )

B8 ety dieum & sod o § U e & foeelt e w6 faum wan g frerer sttt fee s

wferer vities (1) 39 aifyfm = fafaam (dem-2) sifufTom 1999 e s |

6698,97,00,000/~ EO w1 =T (2) U st e fooelt it wieaa ffy ® & g o uge ufen <t ot &

1999-2000 H I TrsTem=i & wiem (5) H fafafie @ sfts &, <t 5o yail =1 sl & o ©: e s:

faeett =t dfew fafi 5 & ve= T 7Ee FiS TR A €A el Tl F e ¥, S ST % Her (2)

w0 H e H &R e fafafée st & vy 3 o 1999-2000 Ft @ty % SR A &
w0 H T B

[ElRpISE] (3) wu srfufrm g uetg Tt & faeelt e &) dfea fif § @ vaw it wgsa

o <Y 3 fore it uftr s9 avafy 3 wery & arqgeh § Sfwfa wE oiv
ey & fore fafeifsa =t s



ParT IV] DELHI GAZETTE : EXTRAORDINARY 9

W ’ e PP i
(@Wug2933d) t
(¥4 T=IRY )
. ' AR e s - e [P T e e
W B v wien ot —— se
o g i
K 2 a . = k?_um—ﬁ} s
1. faum W= T 42400 2100 44500 -2
2. MR gITEA R 252306 20554 272860
3. T UV Cisce] 627544 171700 799244
4. fa= T 549533 0 549533
5. TE T 633485 565 634050
gt 120000 0 120000
6. foam TS 10929417 1200 10930617
it 258000 0 258000
7. Tafeemr e wm. wre T 4123644 100 4123744
it 0 0 0
8. WS ey [T 1278375 0 1278375
qsit : 5082800 0 5082800
9. &M T 506287 2000 508287
osit 188860 0 188860
10.  Tamwm TS : 1716417 6010 1722427
it 1267890 4900 1272790
1. el fawe @ i fmtnr e 10561738 0 10561738
gsft 22141875 750000 22891875
HeStf e 07 S 0 5303000 5303000
gt 0 47000 47000
12, OTHE HEE) Y St 100000 0 100000
13, TR R T 300000 0 300000
Sre — 60680571 6309129 66989700

R, . we. fegn, s wfeg (faumdt =rt)
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No. F. 13(3)/99-L.A./106.—The following Act of Legislative Assembly received the assent of the Lt. Governor of
Delhi, on the 31st March, 1999 and is hereby published for general information.—

THE APPROPRIATION (NO. 2) ACT, 1999
(DELHI ACT NO. 6 OF 1999)
Delhi, the 31st March, 1999
(As passed by the Legislative Assembly of the National Capital Territory of Delhi)
AN
ACT

to Authorise payment and appropriation of sums from and out of the Consolidated fund of the National Capital Territory of
Delhi for the Services in respect of the financial Year 1999-2000.

Be it enacted by the Legislative Assembly of National Capial Territory of Delhi in the 50th year of the Republic of India as
follows :

Short Title 1. The Act may be called the Appropriation (No. 2) Act, 1999,

Issue of Rs. 6698,97,00,000/ from 2.
and out of the Consolidated Fund

of the National Capital Territory

of Delhi for the financial year,

1999-2000.

From and out of the Consolidated Fund of the National Capital Territory of
Delhi, there may be paid and applied sums not exceeding those specified
in column (5) of the schedule, amounting in the aggregate to the sum of
Rupees six thousand six hundred ninety eight crores and ninety seven
lakhs only towards defraying the several charges which will come in the course
of payment during the financial year 1999-2000 in respect of the services speci-
fied in column (2) of the Schedule,

(F5]

Appropriation The sums authorised to be paid and applied from and out of the Consolidated

Fund of the National Capital Territory of Delhi by this Act, shall be appropri-
ated for the services and purposes expressed in the Schedule in relation to the
said period.

THE SCHEDULE

(See Sections 2 and 3)

(Rs. in thousands)

SUMS NOT EX

EEDING

De;nanu SEI‘\;';GS and Purpi(;s_es—#_—r a Vot}a}%ﬁhe Leglgﬁ;; 7 Claged on— El;en—k%aeﬁ
No. Assembly Consolidated Fund

I o 77*2_ : ) . e *gﬁB__W Rl 4 a 5

I Legislature Revenue 42400 2100 44500

2 General Administration Revenue 252306 20554 272860

3 Administration of Justice Revenue 627544 171700 799244

4 Finance Revenue 549533 0 549533

5 Home Revenue 633485 565 634050

e CApill 120000 0 _ 120000
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0. Education Revenue 10929417 1200 10930617

Capital 258000 0 258000

7 Medical and Public Health Revenue 4123644 100 4123744

8. Social Welfare Revenue 1278375 ¢ 1278375

Capital 5082800 0 5082800

9. Industries Revenue 506287 2000 508287

Capital 188860 0 188860

10, Development Revenue* 1716417 6010 1722427

Capital 1267890 4900 1272790

L1, Urban Development and Revenue 10561738 0 10561738

Public Workss Capital 22141875 750000 2289175

Public Debt Revenue 0 5303000 5303000

Capital 0 47000 47000

12. Loans to Government Servants  Capital 100000 0 100000

13. Pensions Revenue 300000 0 300000
Total - 6309129

60680571

66989700

R.T. L. D’SOUZA, Under Secy. (LLA)



